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Question. In this very House, during the 
days of Provisional Parliament, in 1950, 
Mr. Rafi Ahmed Kid\\ai gave a prcmi8e re .. 
garding Calicut airport. It is 3S long years 
now. In 1980, in this very House, they said 
that the construction of this airport for 
which we have been agitating for long 
would commence. It did commence and 
it was to be completed in 1982 and open for 
traffic. But we are in the year of grace of 
1985 and still I find that there is hardly 
any work going on there. This is an area 
of the highest traffic density. Most of the 
passengers originating in Cochin or Manga· 
lore or Coimbatore come from this airport 
because of the Gulf traffic. May I, there-
fore. know from the Prime Minister what 
exactly are the difficulties and when it would 
be finally commissioned? 

[ Trans/ation] 

SHRf ASHOK GEHLOT ; Mr. Speaker, 
Sir, previously, the proposed airport was 
intended only to receive avro-services but 
Jater on it was decided that Boeing servjc~s 
should also be operated from this airport 
and now the work is being done in two 
phases. The work which is gOing on in 
phase one will be completed by June-July 
and thereafter by December, '87 il will 
started. 

[English] 

SHRI K.P. UNNIKRI"HNAN: What 
exactly are the difficulties? 

[Translation] 

SHRI ASHOK GEHLOT: The art=a is 
rocky and filling·work is going on. 

[English] 

SHRI K.P. UNNIKRISHNAN: That 
has been filled up. I request the hon. 
Minister to visit the place. 

MR. SPEAKER: After doing away with 
the difficulty. they are processing it. 

SHRI SURESH KURUP: Everybody 
knows that the promise of Calicut airport 
goes back to 1950. 

MR. SPEAKER: That has already been 
answered. 

SHRI SURESH KURUP: Now the 
work is movi nB in a very slow pa~e. I wanl 

to know from tbe hon. Minister whether 
Vayudoot services can be made from Madras 
and Mangalore to Calicut. What we aro 
asking for is only a small air strip for the 
people of Kerala. It is only a temporalY 
arrangement. 

[ Trans/ation] 

SHRI ASHOK OEHLOT: No such 
proposal is under conisderatioD. 

[Eng/ish] 

Dr. K.G. ADIYODI: There was an 
assurance that the Calicut airport would be 
ready by 1985, but the assurance was 
shifted to 1987. But now the work bas been 
stopped due to paucity of funds. Will the 
Government take urgent actil)n in this 
regard? 

[Tlons/afion] 

SHRI ASHOK GEHLOT : I assure the 
hon. Member that there is no paucity of 
fund~. Rs. 39.20 lakhs were spent in 
1982-83, Rs. 137.50 lakhs were spent in 
]983·84 and Rs. 1 crore are likely to be 
spent in J 984·85. This has been included 
in the Seventh Plan. We are providing all 
the required funds. There will not be any 
delay even for a single day due to paucity 
of funds. 

[English] 

Unlrormlty In retirement age or State 
Government and Central Government 

Employees 

*103. PROF. P. J. KURrEN : Will the 
PRIME MINISTER be pleased 10 state: 

(a) whether there is a proposal to 
bring uniformity in the retirement aae of 
the State Government and the Central 
Government employees; Dnd 

(b) if so, the reaction of Government 
thereto 1 

THE MINISTER OF STATE IN THB 
DEPARrMENT OF PERSONNEL AND 
ADMINISTRATIVE REFORMS AND 
CULTURE (SHRI K.P. SINGH DEO): 
(a) and (b). No such proposal is under 
consideration of the Government. As 'State 
Public Services' are included in tbe LI.t 
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II-State List of the Scventh Schcdule 
to the Constitution, the conditions of 
service, including ase of retirement, of 
State Government employees are the 
concern of the' resj)l!ctivo! State 
Governments. 

PROP, P. J. KURIEN: As tbe hon. 
Minister has pointed out, it is true that 
the question of the retirement age of 
Slate Government employees is the concern 
or the Stale (JOVl!rnments. Some State 
Oovernment~ retire their employees at S5, 
some others at 56 and the C~ntral Govern-
meot a,t 58 years of age. In some states, 
the SIa te Ooveromen t reduced the 
retirement age of their emloyees 10 S5 as 
in Andhra Pradesh and again increased it 
to 58. This sort of ullcertainty regarding 
the retirement age is call~il1g great concern 
and anxiety for the Government employees. 

When the civil servants arc doing the 
same type of work in all the States, there 
is no ju~tifkation for some State GOV2rn· 
ments to retire thdr employe~s at 55 ye~lTS 
of age and for some others to retire at 58. 

In view of this situation, it is advisable 
to hav~ a n I(ioil]) fnlj,:y r~gHdin~ r~tir~· 
ment age of Gov:rnm!nt emtJloy-:es. I 
would 1ik~ to know th~ rCiC ~ion or the 
Governm~nt in this rcg::Hd. 

SHRI K. P. SINGH DBO: At th~ 
ml')tno!nt, tll..: retir..:m=nt ag~ of GovccnlU.;:ot 
employees ill th~. State Govcrnm-:nts of 
Jammu and Kashmir, Kerala and Nagaland 
is 55 years. In Sikkim. it is 60 years. The 
ref.t of the States retire their employees at 
58 years of age. The suggestion give,n by 
the hon. Member can bl~st be 'l'ltalnlned. 
It is a suggestIOn for action which can be 
examined. 

PROF. P. J. KURIEN : Will you agree 
with my advice ? 

SaRI K. p, SINOH DEO: Yes. 

PROF. p, J. KURIBN : Thank You. 

THE PRIME MINISTER (SHRI 
RAJIV GANDHI) : We can, give it to tbe 
Sarkaria Commission for rxaminatioo, 

, PROF. P.l. KUR[EN : For tbe last 37 
year. of independence, our longevity of liCe 

has increased. Due to medicaJ care and 
other facili[ies. our health also has impro-
ved. Again, the age of marriage used to be 
18 years at the time of indenpedence, but 
now bardly anyone marries at that age and 
people marry after the age of 2S years or 
even more. Therefore, at the age of 58, the 
education of the children of the government 
employees is Dot complete, and naturally 
they ar~ not quite pr~pared or ready for 
retirement from service at tbat age, I would 
like (0 know whether Government is pre· 
PJred to exam in.! this aspect and extend 
the age of [(!tln:mcn( from 58 years to 60 
or even more. 

SHR[ K,P. SINGH DEO : The hon. 
M::mb<!r is right. It wa~ 00 the basi, of 
th~ question of longevity and aU that, the 
previt)us PtlY ClJm:llissions had raised tbe 
ag~ of retirement from 55 to 58. Now the 
Fourth Pay Commi)sion is looking into it. 
It can b~ examined. 

SHRf ANANDA GAJAPATI RAJU : 
S0m~ Illne back. {he han. Prime Minister 
r~ft:rr,;d La the Sarkaria Commission. That 
Commis~ion was nppionted two years back 
and still it has not corn~ up eVl!n with an 
in!(!rim rep0rt. So, if this issue of retire-
ml!nt age is giv;!n 10 the Sarkaria Commi-
s'lion, th~n I do not think we will be able 
to S-!I! any report In the next few years. 
That is one thing. 

The second thing is this. In Andhra 
Prad~sh we reduced the retirement ale from 
58 to 55 with a view to providing employ .. 
ment to younger people, to sec that certain 
dYllamic ekment was brought into adminis· 
trafion, But stililhis issue was hanging 
fire for two years and it was not decided 
ultimately. What I Would request the hoo. 
Minister is this. If he puts the issue rcgar· 
ding retirement age in fhe Ninth Schedule, 
perhaps the State Government can bear 
more responsibilities and do their duties 
mort! effl!citvely. Will tne hOD. Minister 
consider this 1 

SHRI K.P. SINGH DBD : 'CondHjons 
of savicc, also include age of retirement. As 
I have said earlier, the Slate civil service. 
are th~ ~xclusjve purview of Stale Govern-
ments where the Centre does Dot interfere 
at all. I do not know why for two years le 
was .baoling fire in Andhra Pladcab aDd" 
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'they could not decide. For that, the Central 
Government cannot be held responsible. 
But the other suggestion can be examined. 

MR. SPEAKER: Mr. Vyas. Do you 
want to propagate the cause of the elders 1 

(Trans/at ion] 

SHRI GIRDHARl LAL VYAS : Mr. 
Speaker, Sir, unemployment is the most 
acute problem of the country and many 
States are raising the retirement age from 
5S years to 58 years and thereby they are 
making it aU the more acute. 

Secondly, persons below the age of 5S 
years have more vigour than the persocs 
above S5 years of age and the Prime 
Minister wants efficient and clean adminis-
tration. The Government of India has fixed 
retirement age at 58 years and many States 
have also raised retirement age to 58 years. 
So, with a view to involve youth in the 
administration I want to know whether 
Government will reduce the retirement age 
to S5 years so that the work is done with 
great vigour. 

I would like to mention one·more point. 
The civil servants are burdcnd with more 
responsibilities in the last years of their 
service, i.e., in 3 years bet·Neen ~5 and 58. 
And with a view to mert those responsibi· 
lities they pay most of their a ttention in 
accumulation of w~alth. So it is quite 
necessary that retirement age should be 
fixed at 55 years. I want to know whether 
you propose to take steps in this respect? 

[Englishl 

RROF. N.O. RANOA: I am still as 
active and as effective as my hon. friend 
and various other younger people here. 

SHRI K.P. SINOH DEO : It is very 
aratifying to note that the hon. Member is 
championing the cause of the youth in the 
ser"ices. But, as I said, the Fourth Pay Com· 
mission is looking into this aspect whether 
as (ar as the age of retirement is concerned, 
BOY chanle is necessary. Since there are diver-
pnt views among the hon. Members-one 
bon. Member has said tbat it Ihould be 

,reviled wblle another hOll. Member said 
that it should be increaaed-I think it is 

bettor that we await the recommenda'tions 
of tbe Fourtb Pay Commission. 

[Translation) 

THE PRIME MINJSTER (SHRI 
RAJIV OANDHl) : I would only like to 
add that We want to en~ure efficient and 
quick disposal of work. We will see that 
tbe efficiency of elders aDd vigour of the 
youth are combined in carryina out ,bCl 
work. 

[Engli;,h] 

SHRI HAROOBHAI METHA : I 
support my friend. As we see on tbe one 
hand dead wood is sticking to the chair in 
the services and on the other, many young 
people are knocking at the doors for em. 
ployment, there is a good case for the 
reduction of the age of retirement. My 
Question is : willihe Government look into 
the matter that the re is a lot of divergence 
in the mattcr of conditions of service 
regarding pension and gratuity in tbe 
States and in the Centre and whether any 
attempt is being made to bring about uni· 
formity in t he matter of retirement. benefits 
which can very well be done in consultation 
with the Statts. 

MR. SPEAKER : J think the real 
solution lies in creating more avenues of 
employment-not alonc in services. How 
far can you do that l 

SHRI K.P. SINGH OED: It is a (US-

gestion which be wi II examine. 

MR, SPEAKER : Nexl question-Mr. 
Piyush Tirki .... Not here. 

Next question-Mr. Saiifuddin 
Chowdhury. 

8caadlaavlaa Airlines System on Calcutta-
CoptDbaKeD Roule 

+ .105 SHRI SAIFUDDIN CHOWDHARY: 
SHRI AMAL DATTA: 

Will be . Minister of TOURISM AND 
CIVIL AVIATION be pleased to state : 

(a) whether Goveroment have refused 
to allow tho kaDdinavian Airlioos . System 


